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Through you, Sir, I would once again
appeal to the Government of India and to the
Prime Minister to see to it that this project is
not allowed to go out of existence and that
steps are taken to continue it-not at our cost,
but it may be done under the same Indo-
British Pro. ject. Therefore, no question of
autonomy even is involved. The question
why then this peculiar attitude is there baffles
me. But, nevertheless, I would expect the
Prime Minister to take an initiative in the
matter and allow it to continue. Thank
you.

Reservation of Scheduled Castes/Sche-
duled Tribes in different Universities
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SIBTEY RAZI): Shrimati Renuka Cbow-
dhury-not here.  Shri J. P. Mathur.
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HINDUSTAN KI
SCRIBED FOR CLASS IX BY THE
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COMMUNAL BIASIN TEXTBOOK-
TAREEKH—PRE-

WEST BENGAL SECONDARY
EDUCATION

"Akbar followed the wrong policy of

improper generosity towards Hindus."

R

"Ruling this "negation of religion,' the
book maintains that this "had such a far-
reaching consequence that Hindus and
Muslims came together-and no difference

was left between faith (IMAAN) and
heresy (KUFR),"



